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Central Kxciee Department, Orissa

U Tt. Shri B--| ------»• w ill the Min­
ister of Finance be pleased to state:

(a) whether it is a fact that the past 
services in the Orissa State Govern­
ment of the Scheduled Castes and 
Scheduled Tribes employees of the 
Central Excise Department, Orissa 
are not taken into consideration for 
promotion and such purpose; and

(b) if so, the reasons therefor?

The Minister at Finance (Shri 
H oruji Desal): (a) and (b). There 
are only two employees in the Central 
Excise Department, Orissa Circle be­
longing to Scheduled Castes who had 
rendered service under the Orissa 
State Government. These persons 
had not rendered service in ‘equiva­
lent’ posts under the State Govern­
ment and hence their services under

that Government ware not taken J 
account for seniority or promotion 
accordance with the Government 
India orders. There is no Schedv 
Tribe employee ia the Central En 
Department, posted in Orissa who 1 
rendered service under the Or 
State Government prior to joining 
Central Excise Department
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Tanjore Fort

2274. Shri Elayapernmal: Will the 
Minister of SdentMc Ke— reh and 
Cultural Affain be pleased to state:

(a) whether it is a ffect that the 
Tanjore Fort in Madras State is in *  
dilapidated condition; and

Caaes of Currency Smuggling

2272. Shri Raghnnath Sing*: Will 
the Minister of Finance be pleased to 
state how many cases of smuggling of 
Indian currency to Pakistan have 
been detected during the year 1958 so 
far?

The Minister of Finance (Shri 
Morarji Desai): The number of such 
cases detected during the year 1958 
(upto 28th February) is 54.
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